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artists, if necessary, by opening Art Cen-
tres in different plac"s; and 

(b) if so, the details of such scheme 
including the names of places where Art 
Centres have been opened '/ 

THE MINISTER OF STATE OF 
THE MINISTRY OF LABOUR 
(SHRI P. A. SANGMA): (a) and 
(b) There is a scheme to provide fmancial 
assistance to persons, distinguished in 
arts, who may be in indigent circum-
stances. and to their dependents. The Lalit 
Kala Akademi an autonomous organisa-
tion fuUy funded by the Department of 
Culture also provides gallery space, to 
artists for their exhibitions and studio 
facilities <.Ind raw material at concessional 
rates to artists at its d!tferent centres in 
the country 

[Englilh] 

Loans to States by Union Government 
for Kharif Programme 

425. SHRI AMAR ROYPRADHAN : 
SHRI 5UBHASH YADA V : 
SHRI DHARAM PAL SINGH 
MALIK: 

Will the l\finister of AGRICUL-
TURE be pleased to state: 

(a) whether Union Government have 
sanctioned loans to various States to 
enable them to assist farmers in .the Com-
ing Kharif programme; 

(b) if so. the details thereof arid the 
loans sanctioned to each State for the 
purpose; 

(c) whether tbe money bas been pro-
perJy distributed by each State; 

(d) Whether any irreguiarities by any 
State Government ba"e been noticed by 
U Dion Government and if so, their names; 
and 

(e) the action taken by Government 
in regard thereto '1 

TIdE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 

AND COOPERATJON (SHRI YOGEN-
DRA MAKWANA) : (a) The Central 
Government have sanctioned short-term 
loans to the Various States for meeting 
the need for distribution of agricultural 
inputs and/or for very special progra-

mmes like the advance purcbase of seeds~ 
comprehensive pJant protection measures 
on compact area basis for important 
crops etc. No amount out of this Joan 
is meant for making any cash payment 
to the farmers. 

(b) The details of short-term loans 
sanctioned to the various States for Kha-
rif 1986 are given in the Statement ,below. 

(c) The loan fmount is not meant for 
making any cash payment to the farmers. 

(d) and (e): No irregularities have 
come to the notice of the Central Govern-
ment. 

Statement 

Shorf Term Loan sanctioned to 
States for Kbarif 1986 

------------_------
State Amount 

(Rs. in crore) 

1 2 

Bihar 4.40 

Gujarat 16.26 

Haryana 6.15 

Himachal Pradesh 1.00 

Karnataka 9.85 

Madhya Pradesh 6·00 

Maharashtra 21'92 

Manipur 0'47 

Meghalaya 0'15 

Orissa 3'75 

Punjab 13·27 

Rajasthan 3'03 
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---------_ .. .------......--...___."._.---
1 

T~il Nadu 

Uttar Pradesh 

West Bengal 

2 

3'50 

23'48 

2'10 

-----
115·33 

luterim Relief to journalists and DOD 

jour.alLsts 

426. SHRI AMAR ROYPRADHAN : 
SHRI KRISHNA SINGH: 

Will the Minister of LABOUR be 
pleased to state : 

(a) whether journalists and non-journ-
alists have not accepted Government's 
decision to double the quantum of interim 
Ielifef to newspaper employees; and 

(b) tbe detaisls thereof and final 
decision reached between the journalists, 
non-journalists and Government in the 
matter? 

THE MINISTER OF STATE OF 
THE MINISTRY OF LABOUR (SHRI 
P. A. SANGMA) : (a) No. Sir" 

(b) Does not. arise. 

Cotton and tobacco lying with growers 

427. SHRI MANIK REDDY: 

SHRI M. RAGHUMA REDDY: 

Will the Minister of AGRICULTURE 
be pleased to state : 

(a) whether a huge quantity of cotton 
and tobacco is lying' with the cotton and 
tobacco growers in the country parti-
cular1y,in the State of Andhra Pradesh; 

(b) if so,. the estimated quantity of 
cotton and tobacco Jying with the growers 
at present State-wise; and 

(c) the steps proposed to be taken 
for tbe purchase of these items from 
srowers 'l 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF . AGRICULTURB 
AND COOPERATION (SH~ 
YOGENDRA MAKWANA) : <a> to~ 
The Government fixes minimum support 
prices in respect of different varieties of 
cotton and various grades of Virgioia Flue 
Cured tobacco (VFC). For cottOR, tbe 
Cotton Corporation of India (CCI) has 
been designated 8S tbe agency to undertake 
market support operations in the event of 
cotton prices tending to taU beJow the 
declared support levels. In case of VFC 
tobacco the Tobacco Board undertakes the 
necessary price support operations, if 
req uired. Accordingly, farmers are free 
to sell their produce of cotton and VFC 
tobacco at the ruling market prices with 
the guarantee that the CCI and tbe 
Tobacco Board will enter the market-at 
minimum support price levels for the 
produce which satisfy the stipulated speci-
fications. in case .traders are not wiJ]jng to 
do so. In this situation any stock§ with/-
held by growers would be those voluntarily 
done by them. 

During the current cotton season the 
CCI has been under~akiDg extensive price 
support operations in all cotton-growing 
States, except in Maharashtra where a 
monopoly procurement scheme of the 
State Government is being implemen-
ted by the Mabarasbtra State Co-
operative Cotton Growers9 Mar-
keting Federation. The Corporation's 
purchases in Andhra Pradesh this season 
totalled 3.34 lakh bales upto the end of 
June 1986, as against 1.09 lakb bales 
procured during the whole of previous 
seaSOD. 

The auction sales of vuglnla tobacco 
for 1986 are already over and there is no 
VFC tobacco lying unsold with tho 
growers. During the current season a 
total quantity of 80,460 tonnes of VFC 
tobacco was sold through auctions in 
Andhra Pradesh. 

1'1 so far as non-virginia tobacco is 
concerned, though no minimum support 
prices are fixed by'Government, a National 
level organisation, viz., National Tobacco 
Growers Federation has been set up to 
undertake marketing of non-virginia 
tobacco of its 20S Primary-Level TobaCco 




